NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.P No. 1395/(MAH)/2017

CORAM: Present: SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY

MEMBER (T)
ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 21.11.2017

NAME OF THE PARTIES: Nina Waterproofing Systems Pvt. Ltd.
V/s.
Fem Constructions (India) Pvt. Ltd.

SECTION OF THE COMPANIES ACT: I & BP Code 2016.

S. No. NAME DESIGNATION SIGNATURE
3 A Rbuleds  Guni| for

(Dfﬂﬂﬁim L\Cmdj%a M’/ﬁéﬂ:/

(ored Vadbon
( oot uilta cah

A
(p\fm@ Deltos

Contd... on page 2



(RS

ORDER
CP No.1395/ 1&BP/NCLT/MB/MAH/2017

When this Bench asked the Petitioner Counsel as to whether anv Board
Resolution has been passed by the Petitioner Company authorizing the Counsel to
give notice u/s 8 of the 1&B Code, the Counsel appearing on behalf of the Petitioner
has confirmed that the resolution was passed authorizing the Advocate to give
notice u/s 8 of the Code, the Counsel is therefore directed to place the same before

this Bench on the next date of hearing,.

— List thicanatter on 1.12.2017. X
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V. NALLASENAPATHY B.S.V. PRAKASH KUMAR

Member (Technical) Member (Judicial)



